NATIONAL COMPANY LAW TRIBUNAL ‘;2 2
DIVISION BENCH -/
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BEN CH, CHEENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 02.30 PMON 0 VIS / 2.0 /7

PRESENT: SHRI B.S.V. PRAKASH KUMAR, MEMBER (JUDICIAL)
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBER : MA/676/2018

PETITION NUMBER : CP/628/CB/1B/2017

NAME OF THE PETITIONER : KAVITHA SURANA(RP)

NAME OF THE RESPONDENTS : ROYAL SPLENDOUR DEVELOPERS PVT LTD
UNDER SECTION :30(4)

S.No. Name (in Capital) Represented by Signature
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(25)
[MA/676/2018 in CP/628/CB/1B/2017]

ORDER

Since the application filed by the Resolution Professional seeking for approval of
the Resolution Plan which has obtained only 61% voting in the CoC, this
MA/676/2018 is hereby dismissed as infructuous.

(S.VIJAYARAGHAVAN) (B.S.V.PRAKASH KUMAR)
Member (Technical) Member (Judicial)

Sr



